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Concern over selling of shares of the UNI to A TV company 
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SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I associate myself with the 

Special Mention made by Shri Ali Anwar. 

SHRI MOINUL HASSAN (West Bengal): Sir, I also associate myself with the 

Special Mention made by Shri Ali Anwar. 

SHRIMATI BRINDA KARAT (West Bengal): Sir, we all want to associate ourselves with the 

Special Mention made by Shri Ali Anwar. 

MR. DEPUTY CHAIRMAN: Okay. 

Need to save lakhs of Beedi workers 

SHRI MOINUL HASSAN (West Bengal): Sir, the Cigarettes and Other Tobacco Products 

(Prohibition of Advertisement and Regulation of Trade and Commerce, Production, Supply 

and Distribution) Act 2003 and the 
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